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| D.Purkayastha, JeM. :

Heard both the cﬁunsel. ld. égunééi’for.fﬁgmﬁ}‘gvjk
applicant submits that ke the ahpliéant does not want fo proceed
vith the application., The application is therefore dis%issed for

.Q  non-prosecution. The letter uritteﬁ by the applicant to the 1d.
|

-, founsel for the applicant be kept on record. No order ?s to costs,
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